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UNSTARRED QUESTION NO:1098
ANSWERED ON:02.08.2006
IMPLEMENTATION OF NATIONAL RURAL HEALTH MISSION 
Scindia Shri Jyotiraditya Madhavrao

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) the progress made so far in carrying out the objectives of the National Rural Health Mission, State/Union Territory- wise, indicating
the estimated population for whom rural health facilities are still beyond reach; 

(b) the allocation of Central funds for the Mission, this year and during the last three years, State and Union Territory-wise; 

(c) the details of population and area covered under the Mission during the said period, year-wise; and 

(d) the criteria adopted for allocation of Central funds for the Mission and the steps taken to prevent alleged leakage, diversion or
misappropriation of funds?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH & FAMILY WELFARE (SMT. PANABAKA LAKSHMI) 

(a): The NRHM has been launched on 12th April 2005. It aims at providing integrated comprehensive and effective primary health care
to the poor, vulnerable sections of the society. 

Till date, State Health missions have been constituted in 34 states and UTs, Department of Health and Family Welfare have been
merged in 33 states and UTs, all health and family welfare societies have been merged in 29 states, 6067 Rogi Kalyan Samitis have
been registered. 1.21 lakh ASHAs have also been selected in 10 states. 

As per the 2001 population India has rural population of 74.2 crore. This population is receiving primary health care services from
1,46,026 Sub Centers, 23,236 PHCs and 3346 CHCs. The rural health infrastructure has a short fall of 19,269 Sub Centers,4,337
PHCs and 3,206 CHCs as per the 2001 population. 

During FY 2005-06, an amount of Rs. 6310.55 crore has been released to states out of the total allocation o f Rs.6731 crore(BE)
under NRHM. 

(b): The state-wise allocation for the NRHM for 2005-06 and 2006-07 is annexed at appendix-1. 

(c): NRHM is being implemented throughout the country with special focus on 18 states namely Uttar Pradesh, Bihar, Jharkhand,
Uttaranchal, Madhya Pradesh, Chattisgarh, Rajasthan, Orissa, NE states, Jammu& Kashmir and Himachal Pradesh having poor
socio-economic and health indicators. 

(d): The allocation of the funds to the states is on basis of several parameters. Allocations regarding maintenance of infrastructure are
on basis of population. In case of disease control programmes the allocations are on basis of population and prevalence of diseases.
Under the RCH II, special emphasis was laid on the states with weak key health/demographic indicators. The fund allocation under
NRHM is on the same pattern. 

The NRHM provides for enhanced funding for various activities under the Mission and therefore detailed monitoring and accountability
protocols have been ensured at all levels. Enhanced accountability is envisaged through community ownership and participation in
management of health facilities and programmes, regular monitoring through data collection and building of accounting and
managerial capacity at all levels. 

Appendix-1 

DETAILED STATE-WISE ALLOCATION   DURING  2005-06 and 2006-
07

Sl.  Name of  TOTAL for  Schemes under NRHM(Rs. in Lakh)
No.  State/UT  2005-06  2006-07



1  Andhra Pradesh      27760.49      40023.98
2  Bihar               39821.5       57142.44
3  Chhatisgarh          11799.96     16730.98
4  Goa                 635.09        928.11
5  Gujarat               30682.3      30529.89
6  Haryana                6933.18       11243.25
7  Himachal              4358.22       5757.93
 Pradesh
8  Jammu & Kashmir        5180.34        6328.67
9  Jharkhand           15769.48        21991.47
10  Karnataka           18756.41        28459.03
11  Kerala             11738.02       16900.08
12  Madhya Pradesh     28076.37       39296.59
13  Maharashtra          31071.63       48763.55
14  Orissa             19672.15        27230.66
15  Punjab             7509.28       12210.46
16  Rajasthan           26426.54       38898.74
17  Tamil Nadu           21273.35      32238.17
18  Uttar Pradesh      74669.32      108685.03
19  Uttaranchal       5185.93         6916.8
20  West Bengal        27728.9      41265.24
21  Arunachal           2637.96     3204.31
 Pradesh
22  Assam             24797.21     51300.36
23  Manipur            3362.81      5381.46
24  Meghalaya           3215.47        5263.1
25  Mizoram            3121.08       2839.83
26  Nagaland           3041.52        4921.02
27  Sikkim              791.98       1458.89
28  Tripura           5058.88      6652.68
29  Delhi              3136.07      5359.73
30  Pondicherry         267.46     521.63
31  A & N Islands     563.07      895.3
32  Chandigarh           328.6      618.57
33  Dadra & Nagar        202.91      319.2
 Haveli
34  Daman & Diu             146.59        329.35
35  Lakshadweep         121.68          206.2
 TOTAL               465841.75      680812.7
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